
NATIONAL COMPA}IY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

7
)

CORAM Present: SHRI B.S.V. PRA(ASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEE"I OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 07.11.2017

NAME OF THE PARIIES: Shivam Galvanized Wtes P!t, Ltd.

Vandana Udhyog Ltd. (VUL)

SECTION OF THE COMPANIES ACT: t & BP Code 2016

ORDER

MA s34l20u IN CP No. 10as/I&BP/NCLT/MB/MA[V2Q17

Wrongly on Board. Matter already listed on 08.11.20U.

sd/- 
-l

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member 0udicial)

C.P No. lo4s/(MAH)/20l7
M.A. No. 534/2017

S. No. NAME DESIGNATION SIGNATURE

sd/-


